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(c) whether Government propose to
simplify the law for such marriages an
divorces; and

(d) if so, the details thereof ?

THE MINISTER OF LAW (SHRI P.
GOVINDA MENON) (a) and (b)
The information is being collected and will
be laid on the Table of the House in due
course.

(¢) and (d) A Bill to amend the Special
Marriage Act, 1954, as passed by the Rajya
Sabha is pending before the Lok Sabha.
It seeks to confer the right, to apply for
diverce on either party to a decree for
judicial separation or for ‘tt%\'\t\)ﬁbﬁ.\.‘b‘;
conjugal rights. The period of walling
in such cases is also being reduced from
two years to one year.

ImporT OF TELEPHONE EQUIPMENTS

*569. SHRI M. P. BHARGAVA
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) the percentage of telephone equip-
ment other than cables which are stll
being imported ;

(b) the time by when the counury is
likely to be self sufficient in the production
of this equipment, and

(c) whether any of the telephone equip-
ment is being exported by India ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (SHRI I. K. GUJRAL) : (a)
Import of telephone equipment escept
some specialized items is not generally
resorted to. Against purchase of tele-
phone equipment worth about Rs. 50.45
crores from the Indian Telephone Indus-
tries Limited, equipment worth about Rs.
2,18 crores has been imported by the Posts
& Telegraphs Department during the
three year period 1966-67 to 1968-69.
This works out to about 4%.

&) To meet the growing demands for
telephone facilities and to make the coun-
try self-sufficient in the production of tele-
phone equipment, it is necessary to expand
indigenous capacity. Plans for expansion
of the existing capacity of the Indian Tele-
phone Industries Limited and setting up
of new units for the manufacture of tele-
communication equipment are linked up
with the size of the Fourth Five Year Plan
and the financial provision available.

(¢} Yes.
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t[GREEN MANURE AND FERTILIZERS

*570. SHRI PREM MANOHAR :
SHRI PITAMBER DAS:
SHRI MAN SINGH VARMA :

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the total annual requirement of
green manure and fertilizers in the country
and the quantity which is available at
present ; and

(b) the steps so far taken to meet the
gap and the details of the steps proposed
to be taken in future ?}
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1 2 3 4
1969-70 2.00 0.80 0.55
1970-71 2.40 1.00 0.70
1971-72 2.78 1.20 0.82
1972-73 3.22 1.44 0.95
,1973-74 3.73 1.74 1.11
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#{ THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND COOPERATION (SHRI ANNASA-
HEB SHINDE) : (a) and (b) A state-
ment giving the required information
is laid on the Table of the Sabha.

STATEMENT

A. GreeN Manuring.—The targetied
coverage under green manure by the end
of the Fourth Plani.e. 1973-74 is g1 million

acres against the estimated coverage of
22,06 million acres during 1967-68 and
the target of 25.38 million acres for 1968-
69. Dhaincha and Sannhemp are the

t[ ] English translation,
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two popular seasonal green manure crops
grown in the country and the quantities of
these seeds required per acre are about
10 Kgs. and 40 Kgs, respectively. There
are other sources of green manuring also
such as growing of green manure crops
like Guar, Moong, Urd, and Lobia etc.
and green leaf manuring. The annual
requirements  and availability/shortage
of different green manure crops cannot be
indicated since the farmers have several
alternate crops for green manuring pur-
poses. -

The following steps are being taken to
ex}cnd t.he practice of green manuring
with a view to achieving the envisaged tar-
gets 1 —

(1) Central financial assistance to the
extent of 3o per cent loan and 20 per
cent grant is given to the States for the
implementation of this programme.

(2) Irrigation water is being made
available to farmers free of cost or at
concessional rates in some of the States
for growing green manure crops.

(3) Some of the States supply green
manure seeds to the farmers at subsi-
dised rates.

(4) Suitable cropping patterns have
been evolved to provide for growing of
green manure crops without loss of any
commercial or cereal crop.

.
B. Ferminiser.—The annual require.
ments of fertilisers for the current year
and the following 5 years are set out below

(in million tonnes)

Year N P20, K20
1968-69 1.70 0.50 0.20
1969-70 2.00 0.80 0.55
Igyo-71 2.40 1.00  0.70
1971-72 2.78 1,20 0.82
1972-73 3.22 1.44 0.95
1973-74 3.73 1.74 1,11

It is estimated that 6,5 lakhs tonnes of
Nitrogen and 3.2 lakh tonnes of P2Oj
would be produced in the country during
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the year 1968-6g. Indigenows  pro-
duction of potash is negligible. The
balance of requirements would be met
from carry-over stocks as on 1-4-1968 and
the imports till December, 1968. The
quantities expected to be consumed during
Kharif and Rabi 1968-6g have been fully
made available.

There are plans for setting up new ferti-
liser plants and expansion of some exis-
ting units for a substantial step-up in fer-
tiliser production of N and P2035 within the
country. Imporis will be made to bridge
the gap between total requirements and
indigenous production, as far as possible.
As stated, for meeting the requirements of
potassic fertilisers, the country has to
depend almest entirely on imports.]

Derecrive SEEDS sUPPLIED TO FARMERS

*571. SARDAR NARINDAR SINGH
BRAR : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state

{a) whether it is a fact that the seeds of
Bajra and Maize supplied by Government
to the farmers were defective in germina-
tion and purity ; !

(b) if so, what action is being taken by
Government in the matter ;

(¢) whether Government propose to
pay compensation to the farmers ; and

(d) if so, on what basis?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
COOI'ERATION (SHRI ANNASAHEB
SHINDE) : (a) to (d) No, Sir. The pro-
duction and distribution of seeds to meet
their requirements is the responsibility
of the State Governments. In case of any
shortage, the Central Government assist
the State Governments by organizing
special seed production programmes th-
rough the National Seeds Corporation
as well as by diversian of supplies from sur-
plus States. The actual procurement from
the Surplus States is made by the State
authorities requiring the seceds after satis-
fying themselves about germination, purity,
etc. Seed supplied by the National Seeds
Corporation are certified Seeds of assured
quality.



